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GOVERIMENT OF INDIA
CLNTHAL BOARD OF DIRMCT TAXES
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iICOME ITAX

(F.N0.261/14/87-IT7): In exercise of the powers

conferrad by subesection (1) of Ssotion 1214 of the Income-tax

nob

dct, 1961(43 of 1961) and in wodification of the previous
1rication Ko.6585 (F.No.261/2/86-ITJ) 4t.6,

2,85, the Central
Board of Direct Taxes hareby directs that the Cam:ls

sioner of

meom-tumpgals) cof the Chargas aspecifisd in Colusn (1) of

the Rcl:edule

low, shall perform their functionms in respect

of such persons, assessed to Incoms-tax or Sur-tax or Interest-

taz in the Inco e=-tax Wards
specified in the corrsgpond

Circless, Districts and Rangn
entries in cddum (2) Co

s
umn (3)

theranf ss are z(sggniud by any of the orders msntioned in

Clauses (a) to

Income~tax Act, 196

of sub-section (2) of Section 246 oy the
1 4in sub-section (1) of Section 11 of COM}:&-
ction

niss (Profits) Sur-Yax act, 196%( 7 of 1964) and in sub-se

{1) of section 15 of the Intarest Tax act, 194 (LS of 1974) and
also in regpect of such persons or classes cof persons as ths
:0ard has directsd or may éirect in future in accordance with
1) of sub-ssction (2) of Saction 246

the provisione of ¢lzuse

of the Income~tsx 4sot, 1961, :
l
SCHALULY g_
&.N0. Chacges with Incoms Tax Hards/ Ranges of
Circles and tricts (o) cCOme -
i o 2 = '
. _

1. Coamissioner of All Wards & Circles Puna Hange-l,m.\
Incows-tax, within the jurisiic~ vune Range-I1,
{Appeals), tion of Commiesiouer  pune,

Pusa, of Income~tax, Pun®. Pune Range-III,
Fane.

2. “ommission.r of
Immﬁ-tu'
{(aspeals),
Nasik.

All Wards ami oir-
cles within the .
Jurdisdiction of

Commissioner of ;
Incone-tax, liasik, |

|

Asstt. Fange-I,
1;[‘“-

Thane Range-I,
Thane.

Thans Nenge-II,
Thans

Asstt. Range-II,
Pure.

Yasik Hange,Nasik.
Asstt., Ruange,
Naslk,

Aurzngabad Heonge,
Aurangabad,

LR S K X1 .'2



3 2 3 T
3. Comigsioner of All Wards & Cirecles Solopur Ronge,
Income~tax, within the jordisdic~  Solapur.
{Appesls), tion of Cosmi _ RKolbspur Rangs,
Kolhapuy. of Income~tax, Kolhapus.
Kolhapur,

BTe
o, Tiare sekat
"7 7

vi!‘!:un of this mtii’mmn, ths Goﬁl&iﬁsiwr of Income-tax
8), Hasik skall ceass 1o have any Jurisdiction ovar any
8 appscls fallling in the jurisdiction of tie Commissioner
o:’ Imm-m-taxmppealﬂ), Kolhapur and thd Commissioner of Income~
tax{aypenlis), Pun® shail cegzs o have/ of the aopoels
falling in t.hes Jurisdietion of the Commipsioner of Incomow~tax,

: (&ﬁpt-a}.&)‘ Ifaﬁﬁ!.

Vmreas Ineone-tax Circls, vard of District or Part
therecl stunds Lransfersed by this mtiftcatxm from ome charge
fo anothar charge, appeals srizing cut of assesswents wode in
thst Ineomi-tax Circ e, Ward or Districtior rPart thersof and,
parding iomadigbely befors the date of this notification nefore
ihs Comnissionse 2F Income-tax of the ehérge from whor the
Tocoas=tax Cirnls, Uard, or Distriet ox b tuerecd ia transfe~
rred shall from the dzte of this notificagtion takan sffaect, be
transferrsed to and d221t with Ly the Comddssioner of Income-tex
of the enurge o whom the szid Circle, Werd or District or pm \
tharact is transferred,

Thig notification shall take slfeck from  1=4-1937,

{ E.Pe GA':‘%L:..I )

Cential mm nf Dircet Taxes
To
The Hanagstr,
covt.of Irﬁ:la press,
tiayapuciy New :3«33:1:%.‘

Copy to :

1. The Comaiszioner of Incomg~-tax, Pune,
2o The Registrar, Income-tax Appellnte Trilunal, Pombey.
& ADI(REER) Putimtin pection, Hew Delhi,
24.¥1/K.0. sections,
ﬁ‘ TICC Lmehion.
é. The Juint .wcratary & legol Advissr, NHindstry of Lov,
Chusntri Buaven, New Delnd.
hfertrt

{ ﬁgP. GAGULL )
0SDI)
 Central Ppoid of Dirmct Taxes




Copy tos-

...42...‘.

211l Commissioner of Income-tax.
Directore ef Ins.(IT)/R&S/P&PR)/INV,
Director of 0 & M Services{Income=-ta
Mata Sundri Lane, lew Delhi( § copies
All Qfficers and Sections of I,T. Wihg & CEDT, N.Delhi.
Comptroller and Auditor Generzl of Ihdia, New Delhi

( 20 cepiesn).

Bulletion Section of Dte. of Ins.(RS %P), New pelhi

( 5 copies). H

Directar of Training, Iatmonal Acadegy od Direct Taxes,
Staff Coliege, iagpur( 5 copies). . |

The Joint mecretary, ﬂlnlstry of Lawj Justice and

New Delhi.
5 Alwan-e~-Ghalib,

. Cempany Affairs( Deptt. of Legal Affpirs),New Delhi,

Chief Controller of Accounts, CBDT, Vikas Bhawan.
CIT, Delni(C) I & IT, New pelni.

Jaw/lﬁ

Surender Paul)
Under Secretfary
Central Board of Dlrect i

//




